
Date of receipt Amount claimed Amount of claim 
admitted

Nature of claim Whether 
related 
party?

% of voting 
share in 
CoC,  if

applicable

1 Dinesh Agarwal Mr. Dinesh Agarwal 24/05/2022 1,61,611.00₹       1,61,611.00₹       Employees Dues Nil Nil Nil Nil -₹                              -₹                           

2 Krishan Gopal Soni Mr. Krishan Gopal Soni 28/05/2022 10,06,235.00₹     10,06,235.00₹     Employees Dues Nil Nil Nil Nil -₹                              -₹                           
3 S.V Sharma Mr. SV Sharma 27/06/2022 4,50,000.00₹       -₹                      Employees Dues Nil Nil Nil Nil -₹                              4,50,000.00₹             

* Stay on Constituition of CoC pursuant to order dated 19.04.2022 passed by Hon'ble NCLAT, New Delhi.

Annexure-6
Name of the corporate debtor: Wearit Global Limited; Date of commencement of CIRP: 08.04.2022; List of creditors as on: 19.02.2023

(Amount in₹)
Sl.
No.

Name of authorised  of 
representative, if any

Name
employee

Details of
claim received

Details of claim admitted Amount of 
contingent 

claim

Amount of 
any 

mutual 
dues, that 

may be set- 
off

Amount of   claim 
under verification

Amount of claim 
not admitted

Remarks, if any

List of operational creditors (Employees)


